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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 08-JUNE-2026 (MONDAY)

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626, PASSWORD-12345

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 193/LKW/2022

2017-18

[D] M/S PSPN SYNERGY PVT. LTD.

ITA 194/LKW/2022

2017-18

[D] M/S SIGMA CASTING LIMITED

ITA 307/LKW/2023

2016-17

[D] NISHANT MEDICOS

CO 37/LKW/2023

2016-17

[A] NISHANT MEDICOS

ITA 224/LKW/2024

2015-16

[A] RAJENDRA KUMAR

ITA 119/LKW/2025

2017-18

[A] DINESH KHANDELWAL

ITA 512/LKW/2025

2016-17

[A] M/S MOHAN NARAYAN AGARWAL

ITA 742/LKW/2025

2013-14

[A] M/S KAPOOR PRINT PACK PVT. LTD.

ITA 845/LKW/2025

2015-16

[A] SURESH CHANDRA (L/H SURSATI)

10

ITA 860/LKW/2025

2017-18

[A] KHERI PILIBHIT SAHKARI GANNA VIKAS SAMITI LIMITED

11

ITA 861/LKW/2025

2019-20

[A] RAM CHANDAR JAISAWAL

12

IT(SS)A
136/LKW/2026

2013-14

[A] SHAHEEN RABIA

13

ITA 37/LKW/2026

2013-14

[A] MANOJ KUMAR JAISWAL

14

ITA 46/LKW/2026

2014-15

[A] SHYAMU SHARMA

15

ITA 47/LKW/2026

2018-19

[A] MANAS STHALI

16

ITA 51/LKW/2026

2022-2023

[A] RITESH JAISWAL

17

ITA 59/LKW/2026

2014-15

(D] ARTIFICIAL LIMB MANUFACTURING CORPORATION OF INDIA

18

ITA 195/LKW/2026

2022-23

[D] REKHA SINGH

19

ITA 196/LKW/2026

2005-06

[A] PRADESHIYA INDUSTRIAL AND INVESTMENT CORPORATION
OF U.P LTD. (PICUP)

20

ITA 197/LKW/2026

2006-07

[A] PRADESHIYA INDUSTRIAL AND INVESTMENT CORPORATION
OF U.P LTD., (PICUP)

d"Ass:§anE Registrar
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

IN COURT ROOM 2

Assmt.

srl | Appeal Number Year Assessee Name Remarks
+ |1TA 114/LKW/2022| 2017-18 | [D] M/S BALINATH RAM KISHORE JEWELLERS PVT. LTD
|

5> | co4/Lkw/2022 | 2017-18 | [A] M/S BAIINATH RAM KISHORE JEWELLERS PVT. LTD
5 | ITA 4/LKW/2025 | 2020-21 | [D] HIGH GROWTH CREDIT SERVICES LIMITED
4 | ITAS/LKW/2025 | 2018-19 | [D] HIGH GROWTH CREDIT SERVICES LIMITED
5 | COS5/LKW/2026 | 2020-21 | [A] HIGH GROWTH CREDIT SERVICES LIMITED
6 | COB/LKW/2026 | 2018-19 |[A] HIGH GROWTH CREDIT SERVICES LIMITED
7 IT(SS)A 2010-11 | [A] M/S BANSAL SUPPLIERS PRIVATE LIMITED

532/LKW/2025
8 IT(SS)A 2011-12 | [A] M/S BANSAL SUPPLIERS PRIVATE LIMITED

533/LKW/2025
9 IT(SS)A 201213 | [A] M/S BANSAL SUPPLIERS PRIVATE LIMITED

534/LKW/2025

IT(SS)A ]

10| s3sncwipozs | 201314 | [A]M/S BANSAL SUPPLIERS PRIVATE LIMITED N
11 IT(SS)A 2014-15 | [A] M/S BANSAL SUPPLIERS PRIVATE LIMITED

536/LKW/2025

IT(SS)A ]

12| opr o as | 201617 | [A] M/S BANSAL SUPPLIERS PRIVATE LIMITED
13 |ITA 233/LKW/2025| 2014-15 | [D] DISTRICT COOPERETIV BANK LTD BARABANKI
14 |ITA 235/LkW/2025| 2013 14 | [D] DISTRICT COOPERETIV BANK LTD BARABANKI
15 |ITA 236/LKW/2025| 2015-16 | (D] DISTRICT COOPERATIVE BANK LTD
16 | 1TA 267/LKw/2025 | 2012-2013 | [A] DISTRICT COOPERATIVE BANK LIMITED, BARABANKI
17 | ITA 268/LKW/2025 | 2013-2014 | [A] DISTRICT COOPERATIVE BANK LTD, BARABANKI
18 | ITA 269/LKW/2025 | 2015-2016 | [A] DISTRICT COOPERATIVE BANK LIMITED, BARABANKI
19 |ITA 270/LKW/2025 | 2016-2017 | [A] DISTRICT COOPERATIVE BANK LTD.
20 |ITA 271/LKW/2025 | 2014-2015 | [A] DISTRICT COPERATIVE BANK LTD, BARABANKI
21 | ITA 365/LKW/2025 | 2015-2016 | [A] KAVITA MAHENDRA
22 |ITA 648/LKW/2025| 2022-23 | [D] JAGAT SINGH
23 [ITA 919/LKW/2025| 2015-16 | [A] SURESH CHANDRA (L/H SURSATI) ]

L



CAUSE LIST OF B BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

Srl\ Appeal Number \ A‘s,‘::: ) \ Assessee Name Remarks
1 | 1
i 24 \ ITA 39/LKW/2026 | 2018-19 [A] MUMTAJ ALI KHAN
.
25 \ ITA 40/LKW/2026 | 2018-19 [A] MUMTAJ ALI KHAN
26 \ITA 117/LKW/2026\ 2015-16 | [A] SHARAFAT ALI
(K@’Ascsgsg?t_kegistrar

05-Jun-2026




INCOME TAX APPELLATE IBIBUNAL,_LQQM

CAUSE LIST OF SMC BENCH FOR 08-JUNE-2026 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626, PASSWORD- 12345

Appeal Number A:’::: ) Assessee Name Remarks

Srl

1 \ITA 368/LKW/2026| 2019-20 | [A] DHARAMPAL NAGPAL

2
3 \ITA 380/LKW/2026| 2017-18 | [A] SMT. RITU BOGRA
4

ITA 381/LKW/2026| 2017-18 | [A] DEEP CHAND JAISWAL

5 |ITA 390/LKW/2026| 2015-16 | [A] BALVINDER SINGH SAHOTA

6 |TITA 391/LKW/2026| 2020-21 |[A] VIMAL TIWARI

7 |ITA 392/LKW/2026| 2023-2024 | [A] SANJEEV KAPOOR

8 |ITA 393/LKW/2026| 2023-2024 | [A] AVAS CHANDRA SRIVASTAVA

]
]

ITA 371/LKW/2026| 2018-19 | [A] SARAS SANRAKSHAN SAMITI
————

9 |ITA 396/LKW/2026| 2024-25 |[A] SHAZIA KHAN

10 |ITA 397/LKW/2026| 2017-2018 | [A] INDRA BHUSHAN GUPTA | l

|
|
i

&As%%ﬁegistra ‘

05-Jun-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

PART HEARD MATTERS
FOR 08-JUNE-2026 (MONDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl| Appeal Number

Assmt,

Year Assessee

\

WBench‘Remarks

!

1 |TAl273]Lkw|2025

2015 |[D] AVIRAL INDUSTRIES LIMITED

—t

2 |1TA|280|LKW]|2025

2015-16 |[A] AVIRAL INDUSTRIES LIMITED

—

| A |
A

(&Vnssisgﬁt Registrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 09-JUNE-2026 (TUESDAY)

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626, PASSWORD-12345

Frl \ Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 603/LKW/2015

2011-12

[D] M/S JAGRAN PRAKASHAN LTD.

ITA 604/LKW/2015

2012-13

[D] M/S JAGRAN PRAKASHAN LTD.

ITA 729/LKW/2015

2009-10

[A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)

ITA 730/LKW/2015

2010-11

[A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)

ITA 731/LKW/2015

2011-12

[A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)

ITA 79/LKW/2017

2011-12

[A] SUSHIL KUMAR KATIYAR

ITA 80/LKW/2017

2011-12

[A] SUSHIL KUMAR KATIYAR

ITA 663/LKW/2019

NA

[A] CHOTI SI ASHA WELFARE SOCIETY

ITA 108/LKW/2021

2008-2009

[D] M/S MANTORA AGRO INDUSTRIES PVT. LTD.

10

ITA 86/LKW/2022

2017-2018

[A] MOHAMMAD ASIF KHAN

11

ITA 407/LKW/2023

2017-18

[D] PRABHAKAR KUMAR

12

CO 13/LKW/2024

2017-18

[A] PRABHAKAR KUMAR

13

ITA 611/LKW/2024

2017-18

[D] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE LIMITED

14

CO 53/LKwW/2025

2017-18

[A] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE LIMITED

15

ITA 24/LKW/2023

2019-20

[A] AMIT KUMAR JAISWAL

16

ITA 57/VNS/2024

2018-2019

[A] VIVEK SWARNKAR

17

ITA 380/LKW/2024

2020-21

[A] M/S LEVANA REALTY

18

ITA 435/LKW/2024

2015-16

[A] ASHA SINGH

19

ITA 569/LKW/2024

2022-23

[A] RAMESH NARAIN GARG HUF

20

ITA 753/LKW/2024

2013-14

[A] VARDHMAN INDUSTRIES

21

ITA 496/LKW/2025

2022-23

[A] VIKAS SACHAN

22

ITA 739/LKW/2025

2017-18

[A] BHRIGU NATH RAI

23

ITA 743/LKW/2025

2019-20

[A] SEEMA SETHI

24

ITA 744/LKW/2025

2019-20

[A] GAGAN SETHI




CAUSE LIST OF A BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626, PASSWORD-12345

Assmt. ]
Srl\ Appeal Number \ Year Assessee Name

Remarks
1

1
25 \ITA 74S/LKW/2025\ 2019-20 | [A] MANISH SETHI

26 \ITA 776/LKW/2025\ 2020-21 | [A] SARDAR PATEL EDUCATIONAL AND SOCIAL WELFARE TRUST

27 \ITA 841/LKW/2025\ 2012-13 | [A] MOHAMMAD SHAHID

28 |TTA 846/LKW/2025‘ 2016-07 | [A] TRIBHUVAN SINGH

29 |TTA 941/LKW/2025| 2019-20 [A] BINDU SINGH

30 |TTA 944/LKW/2025| 2018-19 | [A] SRI MAHAMAYA

31 \ ITA 21/LKW/2026 | 2017-2018 | [A] VISHAL RASTOGI

ITA 45/LKW/2026 | 2016-17 | [A] VIRENDRA GROVER

ITA 60/LKW/2026 | 2017-18 |[D] PURV ESTATE MANAGEMENT

34 | ITA 63/LKW/2026 | 2016-17 | [A] SANJEEV KUMAR SINGH

35 | ITA 64/LKW/2026 | 2015-16 | [A] ASHOK SINGH

36 | ITA 77/LKW/2026 | 2017-18 |[A] MOHD IQBAL

37 | ITA 79/LKW/2026 2022 [D] HADDIS AHMAD

38 | ITA 80/LKW/2026 | 2017-18 | [A] PRATEEK AGARWAL

39 | ITA 83/LKW/2026 | 2015-16 |[A] RAJULA MATHUR

40 | ITA 84/LKW/2026 | 2015-16 | [A] DEVESH
E ITA 85/LKW/2026 | 2015-16 |[A] DEVESH

—
42 |ITA 140/LKW/2026| 2018-19 | [A] KATIYAR MOTORS

43 |ITA 141/LKW/2026| 2018-19 | [A] KATIYAR MOTORS

44 |ITA 212/LKW/2026| 2018-19 | [A] SANGEETA SINGH

\
—

d}'Asmﬂegistra

05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

PART HEARD MATTERS

CAUSE LIST OF

FOR 09-JUNE-2026 (TUESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS | -
srl| Appeal Number f«{ssmt. Assessee "m Remarks|
ear 4
1 IrT(SS)A] 44 [LKW[2020| 2011-12 |[(A] SHRI DIWAKAR SINGH I T 1‘
2 |IT(SS)A| 45 [LKW|2020| 2012-13 |[A] SHRI DIWAKAR SINGH B ‘
3 |TT(SS)A| 46 |LKW|2020| 2013-14 |[A] SHRI DIWAKAR SINGH B ‘
2 |IT(SS)A| 47 |LKW|2020] 2014-15 |[A] SHRI DIWAKAR SINGH B ‘
5 |TT(SS)A| 48 |LKW[2020| 2015-16 |[A] SHRI DIWAKAR SINGH B
6 |IT(SS)A| 49 |LKW(2020| 2016-17 |[A] SHRI DIWAKAR SINGH B
7 [Im(SS)A] 50 [LkW|2020| 2017-18 |[A] SHRI DIWAKAR SINGH B
|8 [IT(SS)A[110[LKW|2020| 2014-15 |[D] SHRI DIWAKAR SINGH | B -
| 9 |rm(ss)A|111{Lkw|2020] 2015-16 |[D] SHRI DIWAKAR SINGH B
[ 10 |IT(55)A 112 |LKW|2020| 2016-17 |[D] SHRI DIWAKAR SINGH B
11 |IT(SS)A| 113[LKW[2020] 2017-18 |[D] SHRI DIWAKAR SINGH B
12 |IT(SS)A| 51 [LKw[2020| 2015-16 |[A] SHRI NARENDRA BAHADUR SINGH B
13 [IT(SS)A| 52 |Lkw|2020] 2016-17 |[A] SHRI NARENDRA BAHADUR SINGH B
14| ITA | 53 |Lkw|2020[ 2017-18 [[A] SHRI NARENDRA BAHADUR SINGH B |
BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl| Appeal Number A:Z:-t. Assessee Bench Remarks!
1 [TA[761]Lkw[2025] 2017-18 |[A] RAJ KALA AGARWAL SMC |
[2 |rra[s10]kw|2025] 2017-18 |[A] VARUN RASTOGL SMC B

(&“'Assi%istrar



INCOME TAX APPELLATE TRIBUNAL,

LUCKNOW

CAUSE LIST OF B BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

IN COURT ROOM 2

Assmt.

srl | Appeal Number Year Assessee Name Remarks
1 | SA4/LKW/2024 | 2017-18 | [A] AL-MARZIA AGRO FOODS
5 | sas/Lkw/2024 | 2018-10 | [A] AL-MARZIA AGRO FOODS
3 |1TA 408/LKW/2023| 2017-18 | [A] AL-MARZIA AGRO FOODS
4 |TTA 409/LKW/2023| 2018-19 | [A] AL-MARZIA AGRO FOODS
5 |ITA 410/LKW/2023| 2018-19 |[A] AL-MARZIA AGRO FOODS
6 |ITA 411/LKW/2023| 2018-10 | [A] AL-MARZIA AGRO FOODS
7 |TTA 440/LKW/2023| 2018-19 | [D] AL-MARZIA AGRO FOODS
8 |ITA 441/LKW/2023| 2018-19 |[D] AL-MARZIA AGRO FODDS B
9 |ITA 442/LKW/2023| 2018-19 | [D] AL-MARZIA AGRO FOODS
10 |ITA 443/LKW/2023| 2017-18 | [D] AL-MARZIA AGRO FOODS
11 | ITA 82/LKW/2020 | 2015-16 | [D] JAI NARAYAN SARASWATI VIDYA MANDIR INTER COLLEGE |
12 43;,'[1(33;’2*02 o | 2013-14 | [A] ASHISH KHEMKA |
13 432/1133}’2‘02 o | 2016-17 | [A] ASHISH KHEMKA
14 720{%?,};‘02 4 | 2018-19 | [D] ASHISH KHEMKA
15 42&5(%};025 2019-20 | [A] ASHISH KHEMKA
16 |ITA 194/LKW/2024 | 2001-2002 | [A] SHRAVAN PRAJAPATI (E-FILED.)
17 |ITA 195/LKW/2024 | 2002-2003 | [A] SHRAVAN PRAJAPATI (E-FILED.)
18 |ITA 196/LKW/2024 | 2003-2004 | [A] SHRAVAN PRAJAPATI (E-FILED.)
19 |ITA 197/LKW/2024 | 2004-2005 | [A] SHRAVAN PRAJAPATI (E-FILED.)
20 | ITA 48/LKW/2025 | 2021-22 | [A] SAHARI AJEEVIKA KENDRA ZONE 5
21 | ITA 49/LKW/2025 | 2022-23 | [A] SAHARI AJEEVIKA KENDRA ZOME 5
22 |ITA 318/LKW/2025| 2014-15 | [A] VISHAL SHIVHARE o




CAUSE LIST OF B BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

;;KAppeal Number \ A:,se'::' ‘ Assessee Name | Rem;rks 1
3| g II&?\% 6 \ 2013-14 | [A] MOHD PERVAIZ ISHAQ _;
5 70/1&3}5/)2’; L6 | 201415 | [A] MOHD PERVAIZ ISHAQ L
2 71}:&5}&2 o | 201516 | [A] MOHD PERVAIZ ISHAQ
26 72}5‘2\?\’5/)2) , | 201617 [A] MOHD PERVAIZ ISHAQ
57 733&3\’5}2’3 L6 | 2017-18 | [A) MOHD PERVAIZ ISHAQ
-8 74&\5@)2’\026 ‘ 2018-19 | [A] MOHD PERVAIZ ISHAQ
B \ e /IE}E\?\?/).‘Z% 26 \ 2019-20 | [A] MOHD PERVAIZ ISHAQ !

05-Jun-202

&”Ass%egistra ;\




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 09-JUNE-2026 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626, PASSWORD- 12345

IN COURT ROOM 1

Srl | Appeal Number

Assmt.
Year

Assessee Name

Remarks

1 \TTA 159/LKW/2022

2020-21

[A] M/S HARIOM ENTERPRISE

—

ITA 116/LKW/2025

2016-17

[A] MASOOD AHMAD KHAN

S—

E
E

ITA 226/LKW/2025

2018-19

[A] MUNNI DEVI JAISWAL

4

ITA 329/LKW/2025

2018-19

[A] SUBHASH AGARWAL

5

ITA 656/LKW/2025

2013-14

[A] SUBHADRA GUPTA

6

ITA 161/LKW/2026

2017-18

[A] MAYANK PRADHAN

ITA 398/LKW/2026

2020-21

[A] AKHIL JAI SINGH

ITA 399/LKW/2026

2021-22

[A] MEGHNA GUPTA

ITA 401/LKW/2026

2019-20

[A] REETA DIXIT

10

ITA 402/LKW/2026

2019-20

[A] ABDULLA

11

ITA 403/LKW/2026

2019-20

[A] ATUL KUMAR

12

ITA 404/LKW/2026

20-21

[A] GULAM MOHAMMAD

Ci"‘?lssmﬂegistrar

05-Jun-2026|




1 ET PELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

- WEBEX MEETING ID- 26420785626, PASSWORD-12345

: -

Srl\ Appeal Number A?::: ' Assessee Name Remarr
1 \ITA 215/LKW/2018\ 2014-15 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED ‘_1;
2 |mA 255/LKW/2018\ 2014-15 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED i}
3 |ITA 162,’LKW/2019\ 2015-16 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED ‘7
4 |TTA 219/u<w,'2019\ 2015-16 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED ﬁ
5 |ITA S34/LKW/2018\ 2013-14 | [D] M/S. SMT. SARO) SINGH SHIKSHAN SANSTHAN
¢ |1TA 400/LKW/2020| 2013-14 |[A] SHRI SYED ASIF ALI J
5 | ITA 1/LKW/2023 | 2007-08 | [D) VARANASI DEVELOPMENT AUTHORITY
s |ITA 493/LKW/2025| 2022-23 | [A] COOPERATIVE CANE DEVELOPMENT UNION |
o |ITA 585/LKW/2025| 2019-20 | [A] SATISH CHANDRA CHAWLA ‘
10 |ITA 755/LkW/2025| 2018-19 | [D] ICON DEVELOPERS } {
11 |TTA 933/LKW/2025| 2020-21 | [A] JK CEMENT LIMITED l
12 |TTA 934/LKW/2025 | 2021-22 | [A]IK CEMENT LIMITED 1 |
13 |TTA 954/LKW/2025| 2020-21 | [D] J K CEMENT LIMITED A‘J
14 \rrA 962/LKW/2025| 2021-22 | [D]J K CEMENT LIMITED 3

‘E [TA 946/LKW/2025 | 2019-2020 | [A] M/S URBAN COOP. BANK LTD.

| 16 | ITA 78/LKW/2026 | 2018-19 | (D] GURU NARAIN MEHROTRA }
17 | ITA 96/LKW/2026 | 2018-19 | [A] BABUNA DEVI 1‘-
18 | ITA 101/LKW/2026| 2017-18 | [A] MOHD. ILYAS PROP. INDIA STEEL TRADING CO. T -

19 | ITA 102/LKW/2026| 2016-17 | [A] NARENDRA VIKAS ENTERPRISES o o |
50 |ITA 111/LKW/2026| 2015-16 | [A] ANUI MAHENDRA 1‘
ss%gistrad

05-Jun-2026



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT

L THIRD MEMBER MATTERS
‘ \Assmt.

'srl Appeal Number

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Remarks

h
Year \Assessee Benc
LKw|2020| 2017-18 |[D] M/S R C. JEWELLERS TMC | B

|'srl| Appeal Number ‘ Assmt, Year |Assessee Bench Remarks
1 |rra[313[kw[2026] 201718 [[A] JITENOER PAL SINGH ANEJA SMC
CLARIFICATION MATTERS
Srl| Appeal Number |Assmt. Year |Assessee jm
1 |rral163[kw[2026] 201718 |[A] SHAURABH GUPTA SMC

d(’nssigggrw\m!gistrar



ELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 10-JUNE-2026 (

WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

Assmt.

‘_4:

' Srl | Appeal Number Year Assessee Name ‘l Remarks |
|1 |17A 205/w/2024| 2012-13 F[R]E gs SHRAM EVAM NIRMAN SAHKARI SANGH LIMITED (E- | ‘
2 |TTA 330/LKW/2024| 2017-18 |[A] ASHISH DALMIA ]
3 |ITA 342/LKW/2024| 2014 -15 | [D) NARENDRA KUMAR JAISWAL n
4 |T7A sa3/Lkw/2024| 2011-12 L[l?q] #EDWYA NIRMAN EVAM SHRAM VIKAS SAHKARI SANGH ‘
5 |ITA 566/LKW/2024| 2011-12 |[A] U.PRAIYA NIRMAN EVAM SHRAM VIKAS SAHKARI SNAGHLTD T
6 |ITA 630/LKW/2024| 2021-22 |[A] SHIV KUMAR KESHARWANI
7 4455&5\,\5/3;‘025 2019-20 | [D] MAHMOOD ALAM
8 4395&9",\5&’2‘025 2016 | [D] MAHMOOD ALAM
9 4365&5\,\5,?,2025 2016 | [D] BADRE ALAM B
10 | CO 55/LKW/2025 | 2016-17 |[A] MEHMOOD ALAM | |
11 | CO 58/LKW/2025 | 2019-20 | [A] MEHMOOD ALAM : ]
12 | CO 59/Lkw/2025 | 2016-17 | [A] BADRE ALAM | |
' 13 425[%3;026 2016-17 | [A] HITESH KUMAR 1 ]
(14 ITA 88/LKW/2025 | 2017-18 | [A] ANKUR DEALERS PRIVATE LIMITED ( O
Fs ITA 631/LKW/2025| 2021-22 | [D] AWASTHI PRODUCTS PVT. LTD. |
‘ 16 |ITA 632/LKW/2025| 2022-23 | [D) AWASTHI PRODUCTS PVT. LTD. W i
17 |ITA 782/LKW/2025| 2015-16 | [A) ROHIT JINDAL -
18 |ITA 816/LKW/2025 | 2018-2019 | [A] PAUL STRIPS AND TUBES PVT. LTD |
19 | ITA 947/LKW/2025| 2013-14 | [A) ZENO TRADERS AND SERVICES LIMITED T B
20 | TTA 952/LKW/2025| 2021-22 | [A] ROOPRANI SUKHNANDAN SINGH MAHAVIDYALYA
21 |ITA 953/LKW/2025| 2015-16 | [A) MOHD KAIF | —]
57 |TTA 155/LKW/2026| 2013-14 | [A] ALLAHABAD BANK (SINCE AMALGAMATED WITH INDIAN BANK) o
723 [TTA 156/LKW/2026| 2014-15 | [A] ALLAHABAD BANK (SINCE AMALGAMATED WITH INDIAN BANK) ]




CAUSE LIST OF B BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER |
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER /’I

IN COURT ROOM 2

| WEBEX MEETING ID- 26400694010, PASSWORD- 123456 ‘

‘ T

\’s:l‘ﬂppeal Number A$Z':rt' Assessee Name Remarks\]
|

1
24 |ITA 157/LKWI2026‘ 2013-2014

[A] TOUCHSTONE FINVEST SERVICES PRIVATE LIMITED

J

25 |ITA 172/LKW/2026\ 2022-23

[A] MR. ANKIT NIGAM

X’As%Registra

05-Jun-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 10-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626, PASSWORD- 12345

Assmt.

Srl \ Appeal Number Year

Assessee Name Remarks

\
1 \rTA 36/LKW/2026 | 2019-2020

[A] SHAKIL AHMAD

2 \ITA 406/LKW/2026| 2020-21

[A] NAVI AHMAD

2020-21

3 \ ITA 407/LKW/2026

[A] POONAM TRIPATHI

\ITA 408/LKW/2026\ 2019-20

[A] ATUL KUMAR

2017-18

o |

[A] SHUSHMA SHARMA

6

\ITA 409/LKW/2026‘
\ 2017-18

—

ITA 410/LKW/2026 \

[A] UMESH KUMAR VAISHY

7 2019-20

S

ITA 413/LKW/2026\

[A] AJEET SINGH

]

iL\ ITA 414/LKW/2026\ 2020-21

[A] AJEET SINGH

(9 \ITA 415/LKWI2026\ 2022-23

[A] AJEET SINGH

2017-18

(J ITA 419/LKW/2026\

[A] UTTAM MAITY

\ 11 XITA 423/LKW/2026\ 2021-22

[A] SATYENDRA SINGH

df‘Assg;a%t Registrar

05-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

SPECIAL CONSTITUTION
FOR 11-JUNE-2026 (THURSDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS

Srl\ Appeal Number

Assmt.
Year

Assessee

Bench|Remarks

1 |m(ss)A] 69 [Lkw]2018| 2010-11

[A] SHRI MAHENDRA MOHAN GUPTA

2011-12

[A) SHRT MAHENDRA MOHAN GUPTA

2015-16

[A] SHRISANJEEVKUMAR JHUNJHUNWALA

2 |IT(SS)A| 70 |LKW|2018
3 |IT(sS)A| 71 [Lkw|2018

2018

4 |IT(SS)A|252|LKW

2009-10

[A] SHRI MAHENDRA MOHAN GUPTA

2018

2011-12

[A] GARUN BUILDERS (P) LTD.

S [IT(SS)A|275|LKW
6 |IT(SS)A[276|LKW[2018

2015-16

[A] GARUN BUILDERS (P) LTD.

> | >

>

| 7 [m(ss)al279|Lkw

2018

2011-12

[A] AISHWARYA COLONISERS (P) LTD.

LKW

rr(SS)Alzso

2018

2015-16

[A] AISHWARYA COLONISERS (P) LTD.

8
% [rr(ss)Al283|LKwW|2018

2011-12

[A] BHAGYODAY CHARITABLE SOCIETY

A
A
A

|T(s5)Al 284 LKW|2018

2014-15

[A) ANAND SWARAN RESIDENCY (P) LTD.

o
1

11 [IT(SS)A| 285|LKW| 2018

2015-16

|rr(ss)a|288|LKw 2018

2011-12

[A] PRAGATI STRUCTURES PVT. LTD.

[A] ANAND SWARAN RESIDENCY (P) LTD.

A
A
A

A

|12
3

13 [IT(55)A| 289 |LKw|2018|

2015-16

[A] PRAGATI STRUCTURES PVT. LTD.

A
—

14 [IT(sS)A[290|LKW|2018

2009-10

[A] SHRI RAGHUNATH PRASAD GUPTA

A

TT(SS)A| 291 LKW/[2018

2010-11

[A] SHRI RAGHUNATH PRASAD GUPTA

A

s
(16

IT(SS)A|292|LKW|2018

2011-12

[A] SHRI RAGHUNATH PRASAD GUPTA

IT(SS)A|368|LKW|2018

2011-12

[A] ANAND (S.B) ASHIYANA

e

A

P

IT(SS)A|369|LKW|2018

2015-16

[A] ANAND (S.B) ASHIYANA

19 |rT(s5)Al372|Lkw[2018]

2011-12

[A] DOLPHIN INFRA PROJECT LTD.

20 [IT(s5)A|373|LKW 2018

2015-16

[A] DOLPHIN INFRA PROJECT LTD.

| 21 [IT(S5)A[375

LKw|2018

2011-12

[A] DOLPHIN STRUCTURES LTD.

22 |IT(SS)A|376[LKW

2018

2009-10

[A] DOLPHIN DEVELOPERS LTD.

23 |IT(SS)A|377|LKW

2018

2010-11

[A] DOLPHIN DEVELOPERS LTD.

24 |IT(SS)A|378|LKW

2018

2011-12

25 |IT(SS)A|379|LKW

2018

2012-13

[(A] DOLPHIN DEVELOPERS LTD.

[A] DOLPHIN DEVELOPERS LTD.

| 26 |IT(SS)A|380|LKW

2018

2013-14

[A] DOLPHIN DEVELOPERS LTD.

27 |IT(SS)A|381|LKW

2018

2014-15

[A] DOLPHIN DEVELOPERS LTD.

A
A
A
A
A
A
A
A
A
A
A

LKW

| 28 |1T(SS)A|382

2018

2015-16

[A] DOLPHIN DEVELOPERS LTD.

29 |IT(SS)A|385

2018

2009-10

[A] ILLEC TRADING (P) LTD.

30 |IT(SS)A|386

2018

2010-11

[A] ILLEC TRADING (P) LTD.

31 |IT(SS)A|387

2018

2011-12

[A] ILLEC TRADING (P) LTD.

32 |IT(SS)A|388

2018

2012-13

[A] ILLEC TRADING (P) LTD.

33 |IT(SS)A|389

2018

2013-14

[A] ILLEC TRADING (P) LTD.

34 |IT(SS)A|390

2018

2014-15

[A] ILLEC TRADING (P) LTD.

35 |IT(SS)A|391

2018

2015-16

[A] ILLEC TRADING (P) LTD.

36 |IT(SS)A|437

2018

2009-10

[D] BHAGYODAY CHARITABLE SOCIETY

37| ITA |56

2018

2012-13

[A) SHRI RAGHU NATH GUPTA

38| ITA |57

2018

2013-14

[A] SHRI RAGHU NATH GUPTA

39| ITA |58

2018

2014-15

[A] SHRI RAGHU NATH GUPTA

40| ITA |59

2018

2015-16

[A] SHRI RAGHU NATH GUPTA

41| ITA |594

2019

2008-09

[A] SHRI ADITYA RA) MAHESWARI

42| ITA |615

2019

2011-12

[A) SHRI ADITYA RA) MAHESWARI

43| ITA |690

2019

2009-10

[A] SHRI ADITYA RA) MAHESWARI

A
A
A
A
A
A
A
A
A
A
A
A
A
A
A
A

C oo

> AssTT Riearstepe



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

Assmt.
Year

—
Assessee Name Remarks

—_

Sri - Appeal Number

1 TTA 745/LKW/2017\ 2011-12 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD. (OLD APPEAL)

1 TTA 746/LKW/2017 liO13-14 [A] M/S U.P STATE BRIDGE CORPORATION LTD. (OLD APPEAL)

3 |TTA 747/LKW/2017\ 2013-14 | [A] M/S U.P STATE BRIDGE CORPORATION LTD. (OLD APPEAL)

¢ TTA 602/LKW12019\ 2011-12 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

5 |TTA 603[LKWI2019) 2012-13 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD. \

6 ;ITA 604/LKW/2019‘ 2013-14 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

7 |TTA 605/LKW/2019\ 2014-15 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

8 |ITA 606/LKW/2019\ 2015-16 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

g |TTA 607/LKW/2019\ 2016-17 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

10 lITA 260/LKW12020\ 2009-10 ‘ [D] M/S U.P. STATE BRIDGE CORPORATION LTD.

11 |ITA 425/u<w;2023\ 2018-19 | [D] UP STATE BRIDGE CORPORATION LIMITED |

12 ‘ ITA 5/LKW/2024 | 2017-18 | [D]UP STATE BRIDGE CORPORATION LIMITED

13| ITA 6/LKW/2024 | 2020-21 [D] UP STATE BRIDGE CORPORATION LIMITED

[ﬁ 1 [TA 38/LKW/2024 | 2018-19 | [A) UP STATE BRIDGE CORPORATION LIMITED |

15| [TA 68/LKW/2024 | 2021-22 | [D] UP STATE BRIDGE CORPORATION LIMITED

16 | ITA 67/LKW/2024 | 201011 | (D] UP STATE BRIDGE CORPORATION LIMITED (E-FILED)

|
17 | ITA 65/LKW/2024 | 2017-2018 | [A] U.P.STATE BRIDGE CORPORATION LTD. (E-FILED.) E
-

|18 | ITA 66/LKW/2024 | 2009-10 | [D]UP STATE BRIDGE CORPORATION LIMITED (E-FILED.)

|
[
l
* 19 | ITA 71/LKW/2024 | 2020-21 |[A] UP STATE BRIDGE CORPORATION LIMITED (E-FILED.) \
l 20 |TTA 125/LKW/2024 | 2009-2010 | [A) U.P.STATE BRIDGE CORPORATION LTD. (E-FILED.) —L 7 i

21 |TTA 126/LKW/2024 | 2010-2011 | [A] U.P.STATE BRIDGE CORPORATION LTD. (E-FILED.) 1

| 22 |1TA 130/LKW/2024 2021-2022 | [A) UP STATE BRIDGE CORPORATION LIMITED
I _

53 |1TA 280/LKvi/2024 | 2020-2021 | [A] U.P.STATE BRIDGE CORPORATION LTD. (E-FILED,) ;
ﬁa }m 495]u<w12025] 2022-2023 ] (A] U P STATE BRIDGE CORPORATION LTD. |
[




\

CAUSE LIST OF B BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE SUD
AND HON'BLE NIKHIL CHOUDHARY,

HANSHU SRIVASTAVA, JUDICIAL MEMBER

ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

|

Assessee Name

—_—

Remarks

Assmt.
\Srl\ Appeal Number s Year

- |

1

ES MA 50/LKW/2019 \

2011-12

(D) M/S U.P.STATE BRIDGE CORPORATION LTD.

—

S

MA 51/LKW/2019

2012-13

[D] M/S U.P.STATE BRIDGE CORPORATION LTD. ‘

=

27

\
]
|

MA 52/LKW/2019

2013-14

[D] M/S U.P.STATE BRIDGE CORPORATION LTD.

28 \ MA 53/LKW/2019

2014-15

[D] M/S U.P.STATE BRIDGE CORPORATION LTD.

29

MA 54/LKW/2019

2015-16

[D] M/S U.P.STATE BRIDGE CORPORATION LTD. !

30

MA 55/LKW/2019

2016-17

[D] M/S U.P.STATE BRIDGE CORPORATION LTD. |

31

IT(SS)A
473/LKW/2024

2014-15

[D] AJAY KUMAR GARG

32

33

IT(SS)A
475/LKW/2024

2013-14

[D] AJAY KUMAR GARG

IT(SS)A
476/LKW/2024

2015-16

[D] AJAY KUMAR GARG

34

IT(SS)A
477/LKW/2024

2016-17

[D] AJAY KUMAR GARG

35

IT(SS)A
500/LKW/2024

2019-20

(D] AJAY KUMAR GARG

36

ITA 479/LKW/2024

2013-14

[A] AJAY KUMAR GARG

37

ITA 480/LKW/2024

2014-15

[A] AJAY KUMAR GARG

38

ITA 481/LKW/2024

2015-16

[A] AJAY KUMAR GARG

39

ITA 482/LKW/2024

2016-17

[A] AJAY KUMAR GARG

40

ITA 483/LKW/2024

2018-19

[A] AJAY KUMAR GARG

41

ITA 484/LKW/2024

2019-20

[A] AJAY KUMAR GARG

42

ITA 495/LKW/2024

2014-15

[A] JYOTI AGARWAL

43

ITA 496/LKW/2024

2015-16

[A] JYOTI AGARWAL

44

IT(SS)A
503/LKW/2024

2014-15

(D] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

45

ITA 504/LKW/2024

2014-15

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

46

ITA 505/LKW/2024

2015-16

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

47

ITA 506/LKW/2024

2016-17

[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

48

ITA 507/LKW/2024

2017-18

[A) CRYSTAL INFRADEVELOPERS PRIVATE LIMITED




CAUSE LIST OF B BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010, PASSWORD- 123456

srl | Appeal Number \

Assmt.
Year

Assessee Name

,4/

49 ITA 508/LKW/2024\ 2018-19

' Remarks
. ,4 . IR
[A] CRYSTAL INFRADEVELOPES PRIVATE LIMITED

—

50 ITA 509!LKW/2024\

2019-20

|
[A] CRYSTAL INFRADEVELOPERS PRIVATE LIMITED

—

51 ITA 219/LKW/2025\

2012-13

[D] HARSAHAIMAL SHIAMLAL JEWELLERS PRIVATE LIMITED

52 |ITA 432/LKW/2025

2012-13

[D] HARSAHAIMAL SHIAMLAL ORNAMENTS PVT. LTD

53

l

ITA 288/LKW/2025

2016-17

[A] VANDANA YADAV

54 |ITA 500/LKW/2025

2016-17

[A] PUNIT GOEL !

un

| 55

o
—

ITA 669/LKW/2025

2017-18

[A) DINESH SOAPS AND DETERGENTS

|

46 Asgg}q-}ﬂegrstrar

05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626, PASSWORD- 12345

Srl\Appeal Number\ A:Z'::' \ Assessee Name - Remarks

ITA 296/LKW/2025\ 2017-18 | [A] OM PRAKASH ‘

1
| |
| 2 \ITA 924/LKW/2025\ 2019-20 | [A] JYOTSANA GUPTA

B

ITA 86/LKW/2026 \ 2015-16 | [A] MAHMOOD ALAM

\ ITA 97/LKW/2026 \ 2012-13 | [D] JAWANDAMAL DHANNAMAL

5 REA 103/LKW12026\ 2012-13 | [A] JAWANDAMAL DHANNAMAL i

6 \ ITA 98/LKW/2026 \ 2019-20 | [A] ASHISH KUMAR VERMA

7 \ITA 165/LKW/2026| 2015-16 |[A] DESH RAJ MITTAL HUF

8 \ITA 228/LKW/2026| 2011-12 | [A] USHA DEVI

9 |ITA 257/LKW/2026| 2016-17 | [A] RAVINDRA KUMAR SONKAR

10 |ITA 427/LKW/2026| 2019-20 | [A] ANITA SINGH

11 |ITA 431/LKW/2026| 2020-21 | [A] PRADEEP KUMAR

12 |ITA 434/LKW/2026| 2018-19 |[A] TALENT ART EDUCATIONAL WELFARE SOCIETY

13 |ITA 439/LKW/2026 | 2020-21 | [A] KIRAN SUJAN

U s vegisad

05-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 11-JUNE-2026 (THURSDAY)

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS |

'sri| Appeal Number \A: ':: \Assessee //ﬂ Remarks
) 4 2018 \[A] GEETA DEVI //’J,L’

DO
Assistant Registrar
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